NEW DELHI |

installed in PTPP.” Estimated
Cost Rs. 3714970.00 EMD Rs. 74000.00 e-bid Submission dt.:
20.06.2023 up to 12:00 PM. -

11. E-Tender- TO5/CMD-3/PTPP/23-24 *Reception
Upkeeping Caretaking along with room services and
gardening in VIP Guest house Parichha.” Estimated Cost Rs.
1678830.00 EMD Rs. 34000.00 e-bid Submission dt.:
12.06.2023 up to 12:00 PM.

12. E-Tender- N-PAR/B/MMC1/PD1 /6000001881 “Supply of
Hoist and Crane Materials.” Estimated Cost Rs. 1953150.00
EMD Rs. 25000.00 e-bid Submission dt.:113.06.2023 up to
03:00PM.

13. E-Tender- N-PAR/B/MMC1/PD1/6000002031 “Supply of
IIP Converter.” Estimated Cost Rs. 1377690.00 EMD Rs.
18000.00 e-bid Submission dt.: 1 3.06.2023 up to 09:00 AM.

14. E-Tender- N-PAR/C/OMC1/AHD/6000001940 “Rotation
of 200NB CI MS ash slurry pipe line from bottom ash hopper
to ash slurry sump and 250 NB cl MS ash slurry pipe line
from CT tower to ash slurry sump and Repairing and
overhauling of compressed air blowers and pneumatic
power cylinders of ESP.” Estimated Cost Rs. 275080.00 EMD
Rs. 6000.00 e-bid Submission dt.: 23.06.2023 up to 01:00 PM.
15. E-Tender- N-PAR/C/OMC1/AHD/6000001971 “Lifting and
disposal of Dry Wet ash accumulated under ESP area and in
peripheral drain trenches of ESP during overhauling of unit
no. 5 2x250 MW, Ash Handling Plant, PTPP Parichha.”
Estimated Cost Rs. 128484.00 EMD Rs. 2600.00 e-bid
Submission dt.; 23.06.2023 upto01:00 PM.

16. E-Tender- W-PAR/C/OMC4/EMD2/6000001944

support for EOT and Hoist Cranes during O/H of Unit #5
installed in different areas in 2x250 MW units PTPP
Parichha Jhansi.” Estimated Cost Rs. 84000.00 EMD Rs.
2000.00 e-bid Submission dt - 14.06.2023 up to 02:00 PM.

17. E-Tender- N-PAR/C/OMC1/CAD/6000002054 “Break
down maintenance of DM Plant 2x210 MW DM Plant
Clarified pump house and PT paint 2x250 MW along with
routine maintenance of DM Plant clarified pump house Raw
water and PT plant 2x250 Mw.” Estimated Cost Rs.
1769426.00 EMD Rs. 35000.00 e-bid Submission dt.:
30.06.2023 up to 12:00 PM.

TUESDAY, 30 MAY 2023 DUSIDESS Siandard

FORM G
INVITATION FOR EXPRESSION OF INTEREST ("EOI") FOR
HARIG CRANKSHAFTS LIMITED
OPERATING IN MANUFACTURING OF TRANSPORT EQUIPMENT
(Under Regulation 36A (1) of the Insolvency and Bankruptey

(Insolvency or Corporate Persons) Regulations, 201 6)
RELEVANT PARTICULARS
1. Natme of the corporate debiar along with |HARIG CRANKSHAFTS LIMITED
PAN/ CIN/LLP No. PAN: AAACH1275R

CIN: L35995UP1983PLC026603

2. Address of the registered office C-48, NOIDA Phase-ll, Gautam Buddha Nagar

Uttar Pradesh-201305
3. URL of website NA
4. Detalls of place where majority of fixed | C-49, NOIDA Phase-ll, Gautam Buddha Nagar
assets are located Uttar Pradesh-201305

5, Installed capacity of main products/ As mentioned in the detalled EOI
services office (ifany) of corporate debtor

6. Quantity and value of main products/ Unit Not Operational
services sold In last financial year

7. Number of employess/ workmean NA

B. Further details including last available http:ffarck.in, under the casa list
financial statements (with schedules) of| *Harig Crankshafts Limited”
two years, lists of creditors, relevant dates
for subsequent events of the process are
available at:

“Providing Preventive and Breakdown maintenance]| | .

10. Last date for receipt of expression of| 14-08-2023
interest

9. Eligibility for resolution applicants under Minimum _Eligibility Criteria for resolution
section 25(2)(h) of the Code is available applicants (Singly, Jointly or in consortium) to
at: approach the Resolution Professional {*RP%)
with Resolution Plan; -

1. Minimum Net-Worth of INR 10 crores
| supported by Documentary Evidence

2. For Financial Entities including ARCs INBFCs
JAIF-

AUMIFunds Deployed/Cammitied funds available:
for investment of INR 100 Crores as on latest
ava‘lahl‘eﬁdanw%eemotpdﬁrmﬂmw.
# In the event of a consortium between
applicants belonging 1o aforementioned two
classes having different eligibility criteria, the
- | eligibility would be caleulated in proportion to
their share in the consortium.

Complete details / Detalled EO) are available on
website, www.arck.in or may be sought by E-mail
atharigerankshafts.insolvency@gmail.com,
b= T maltom. |

1. Date of issue of provisional lisl of 24-06-2023
p'rospaWaraﬁoluﬁonapdlmnis

12. Last date for submission of objections to] On o before 29-06-2023
provisionallist

13. Process emailid to submit EOI harigarankshafts,insolvency@gmall.com

NOTE:- Total Quality of work, tender specification and other
terms & conditions is as per tender document available on the e-
tender portal our website www.etender.up.nic.in &
|uprvunl.org. Bidders are advised to visit the website regularly
for updated information from time to time.
WIS < 175 / Eovsiodio—vo / fidrdi /

"Save Electricity for Nation"

fesii® 20.05.2023,

For Harig Crankshafts Limited

Saurabh Chawla — Resolution Professional
IBBIIRA-003/ICAI-N-00368/2021-2022/13834

AFA Valid till: 13.09,2023

Address: A-2/101, 2nd Floor, Rajouri Garden, New Delhi, 110027

Date : 30-05-2023
Place : New Delhi

Email: hadgc:ankshaﬂs,insolvancy@gmail.mm
Mob: 9818426272/ 8929106031
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